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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014
IN
(IANO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)

M. C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS
INDEX
S.N PARTICULARS PAGE
0] NO.

1.{ADDITIONAL AFFIDAVIT ON BEHALF OF THE
SECRETARY, ENVIRONMENT, FOREST & CLIMATE 1-6
CHANGE DEPARTMENT, STATE OF UTTAR PRADESH IN
COMPLIANCE TO THE ORDER DATED 29.05.2025
ALONGWITH THE SUPPORTING AFFIDAVIT.

2.| ANNEXURE-1

A copy of the letter dated 04.06.2025 and 04.07.2025 issued by
the Department of Environment, Forest and Climate Change, |7-14
Government of Uttar Pradesh to the Principal Secretary, Namami
Gange and Rural Water Supply Department, seeking district-wise
information regarding drains discharging into river Ganga

3.| ANNEXURE-2 17.02.2025 AND 18.07.2025 ol

A copy of the letter dated ............ issued by the Additional
Project Director, State Mission for Clean Ganga, Namami Gange [15-82
and Rural Water Supply Department, Lucknow, along with the
compiled data from 11 districts.
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PRIYANKA SWAMI
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Standing Counsel for STATE, Uttar Pradesh
F-13, JANGPURA, NEW DELHI 110014
E-mail:advprivankaswamif@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014
IN

NOTARIAL
(IANO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)
M. C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF THE SECRETARY,
ENVIRONMENT, FOREST & CLIMATE CHANGE DEPARTMENT,
STATE OF UTTAR PRADESH IN COMPLIANCE TO THE ORDER
DATED 29.05.2025 ALONGWITH THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

[, Sushant Sharma. S/o Late Hari Chand, aged about 54 years, presently posted
as Secretary, Environment, Forest & Climate Change Department, State of Uttar

Pradesh, do hereby solemnly affirm and state an oath as under:

1. That the Hon’ble National Green Tribunal has passed an Order dated

Learned Counsel for the Applicant submits that the list of following next
11 districts has been provided to the Counsel for the State:

i) Unnao
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ii) Rae Bareli

fif) Pratapgarh

iv) Kannauj

v) Amroha (Jyotiba Phule Nagar)
vi) Kansganj

vii) Hardoi

viii) Hapur

ix) Farrukhabad

x) Bulandshahr

xi) Badaun

3. Therefore, a response thereto be filed within four weeks in the form of

additional affidavit with all the requisite details by the Secretary,

. 3
Environment.. ...

2. That in compliance of the said directions of this Hon’ble Tribunal, a

communication bearing letter no. N.G.T.-417/81-7-2025-43(Parya)/2014
T.C.-3 dated 04.06.2025 and subsequent reminder letter no. N.G.T.-459/81-
7-2025-43(Parya)/2014 T.C.-3 dated 04.07.2025 were issued by the deponent
to the Principal Secretary, Namami Gange and Rural Water Supply
Department, Government of Uttar Pradesh, whereby the requisite information
was sought. Copies of the said letter dated 04.06.2025 and 04.07.2025 are

collectively annexed herewith and marked as Annexure No.-1.

That in response to the Department of Environment, Forest and Climate
Change Department, Govt. of U.P. letter dated 04.06.2025 and 04.07.2025,
the State Mission for Clean Ganga, Namami Gange and Rural Water Supply
Department, Lucknow, vide letter no.169/250/S.M.C.G.-UP/02, dated
17.07.2025 and letter no. 180/250/S.M.C.G.-UP/03, dated 18.07.2025 has
provided detailed information for all the 11 districts. The copy of said letter

dated 17.07.2025 and 18.07.2025 along with details of districts is collectively
ATA BN\
/ ) 1":-,[1:\;["\‘
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annexed herewith and marked as Annexure No. - 2. The details of the sub-

annexures pertaining to concerned districts is tabulated as under:.

Annexure | Number Timeline for Name and
L. Number of . . .
S. District no. and of Drains Tapping Designation of
No. Name page no. | Drains Untapped Remaining Responsible
Tapped PP Drains Officer
TPl .
ie:/[nLDroS osecliaS Shrl Agest
P p Kumar Singh,
for 2 drains. Executive
1? M[,‘D SIE Engineer, UP Jal
R Nigam (Rural)
2A and 30.09.2025) for 1 =
i Unnao 0 8 : Unnao
15 drain and 5 el
MLD ,STP Shri Pankaj Jha,
fRmehiie Executive
31.12.2025) for 5 L
drains are SHgaT,
(Urban), Unnao
proposed
3 drains- March,
2026
4 drains- DPR Mohd. Afzal Ali
under Khan, Executive
. 2B and ) .
2 Raebareli ” 0 16 preparation. Engineer, UP Jal
4 drains- March, | Nigam (Urban),
2030 Raebareli
5 drains-
Seasonal (Rainy)
Shri Amit Raj,
Executive
Engineer, UP Jal
Nigam (Urban),
Prayagraj
2C and and
3. Prat. h 4 1
ratapgar 2% 5 April, 2026 Shri Tausif
Ahmad,
Executive
Engineer, UP Jal
Nigam (Rural),
Pratapgarh
Shri Mohit Chak,
Executive
Engineer, UP Jal
4. Kannauj 2Dﬂand 2 8 August, 2028 Nigam (Rural),
33 Kanpur.
I, Shri Yadunath
G AL Singh, Executive
7PN ) “od Engineer, UP Jal
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Annexure | Number Timeline for Name and
L. Number of : ; ;
S. District no. and of Drains Tapping Designation of
No. Name page no. | Drains Untapped Remaining Responsible
' Tapped PP Drains Officer
Nigam (Urban),
Farrukhabad.
Shri Akash
As per the report .n s .
; Tyagi, Executive
of Executive 3
. Engineer, UP Jal
Engineer, -
5 b e N Nigam, Urban,
Amroha Division Office,
; 2E and . Amroha
5: (Jyotiba 45 0 2 UP Jal Nigam far
Phule Nagar) (Rural), Amroha )
) Shri Chandrahas,
these drains .
. Executive
Discharge found .
T — Engineer, Rural,
Amroha
Shri Sayyad
Tariq Alj,
Executive
Two years after | Engineer, UP Jal
2 35 approval of Nigam (Urban),
5 .
6. Kasgani 2F and CSAP/CWAP Kasganj
48 and
Shri Vishwajeet
Executive
Engineer, UP Jal
Nigam (Rural),
Kasganj
Shri Manoj
Kumar Singh,
Executive
Engineer, UP Jal
23 Drains- Dec, Nigam. Urban,
4 k
7 Hardoi 2G and 0 25 2931 Harc.101 and
55 2 Drains-Dec, Shri A.K.
2030 Tripathi,
Executive
Engineer, UP Jal
Nigam, Rural,
Hardoi
Shri Pintu
06 MLD STP is Maurya,
under Assistant
2H and construction and Engineer and
8. Hapur 2 c ]
e 67 : shall be made Shri Anuj

operational by
07.02.2026.

Sangwan, Junior
Engineer, UP Jal
Nigam, (Urban) '
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Annexure | Number Timeline for Name and
o] Number of : . .
S. District no. and of Drains Tapping Designation of
No. Name page no. | Drains Untapped Remaining Responsible
Tapped Drains Officer
Shri Mohit Chak,
Project Manager.
GPCU, UP Jal
Nigam (Rural),
. Kanpur
9. Farrukhabad 2 1721nd 7 0 ?;LPDSIHS i and
Shri Yadunath
Singh, Executive
Engineer, UP Jal
Nigam (Urban),
Farrukhabad
Out of 11 drains,
an STP of 40
MLD at Maman
Road Mohan
Kuti,
Bulandshahar
has been Shri Ashish
constructed and Kumar
| 27.917 houses Khewaria,
have been Executive
provided sewer Engineer, UP Jal
3 Famsd connection and Nigam (Urban),
10. | Bulandshahar 75 0 12 rest 24,773 Bulandshahar
houses sewer and
connections are Shri Vinay
under progress, Rawat, Executive
which shall be Engineer, UP Jal
completed by Nigam (Rural),
December, 2026. Bulandshahar
For rest 01 drain,
10 MLD STP
has been
proposed and
tender is under
progress.
CF DR, AyilzlEl\:::li.ive
T S R 0 10 R B
79 to be functional Nigam (Urban)
is October, 2026 ¥ ’
Badaun

4. That the present affidavit on behalf of the State of Uttar Pradesh is being

submitted before this Hon’ble Tribunal for kind perusal and consideration. It
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is most respectfully submitted that the contents of this affidavit are based on
the official information and records received from the respective district-level

officers and departments of all 11 districts concerned.

5. That the present affidavit on behalf of the State of Uttar Pradesh is being

submitted before this Hon’ble Tribunal for kind perusal and consideration.

7
DEPONENT
VERIFICATION
NOIARY NDTA&
Verified on solemn affirmation 9 9Nl on this day of

2025, that the contents of the foregoing affidavit are true and correct to the best
of my knowledge and based on official records and no part of it is false and

nothing material has been concealed therefrom.
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81-7005(09%}/254/2020-07 -G@Tv1, T U8 Fol@Tg GRASA 4 1 952 1/983688/2025

Annexure -1

3 W A
GteRoT, g Ud Aearg aRade 3eHET-7
HTIT- TeAoiofNo-417 /81-7-2025-43(uak) /2014 Eotio-3
w5 s 04-06-2025
we af,
FAfd 79 wg arFvor Seryfa fer,
Zofo M

FOAT Fo ANET TRT HRAGRoT, F§ Reeh F A= Original Application No. 200/2014
(MA Nos. 480/2018, 875/2014, 872/2018, | A. No. 340/2022) M.C. Mehta Versus Union of India & Ors.

# fAufa gaand fmia 29.05.2025 F 3qqAg Ao 30T gv aie 3y RBas 29.05.2025
(BT Wolared) & HacaT &L 1 FUT HY, Fad guorg v Feaad § -

2. Learned Counsel for the Applicant submits that the list of following next 11 districts has
been provided to the Counsel for the State:

i} Unnao

ii) Rae Bareli

iii) Pratapgarh

iv) Kannauy

v) Amroha (Jyotiba Phule Nagar)
| vi} Kansganj

vii) Hardoi

vifi) Hapur

ix) Farrukhabad

x) Bulandshahr

xi) Badaun

3. Therefore, a response thereto be filed within four weeks in the form of additional affidavit

with all the requisite details by the Secretary, Environment.

4, List on 23.07.2025."

SAAGAT & foF Are 37Rator gra aifte sad seengER @R, gderer g e anfda
frevolt |fka additional affidavit & Fnems & T AEE F A response T Wer Brar Fwan &t

2- 3w ¥y & uog g Redar wara, wurd yRiamar, Ao vAesedle, a5 Reeh & §3
o fid 03.06.2025 (BAWRY Ta9E) 0 WeoTe yawor & fAuifa gerarg fGais 29.05.2025
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81-7005(099)/254/2020-07-TARNTT, 79 T2 TRy qRads 4 1 953 17983688 /2025

& SO Ao FRAM gru A 7 AN & eqaas #F PReaad gy fear maw -

“In the captioned matter, it is respectfully submitted that the affidavits of 20 districls have
already been filed before the Hon'ble Tribunal and duly approved. These affidavits were

submitted in a specific sequence, as per the directions of the Hon'ble Tribunal,

Now, in continuation and in compliance with the Tribunal's directions, affidavits are required to

be filed for the following 11 districts:

i} Unnao, i) Rae Bareli, {ii) Pratapgarh, iv) Kannawj, v) Amroha {Jyottba Phule Nagar), vi)
Kansganj, vii) Hardoi, viii) Hapur, ix) Farrukhabad, x) Butandshahr, xi} Badaun

Far your kind reference and guidance. a draft affidavit format as submitted and approved in

the earfier 20 districts is annexed herewith.

You are kindly requested to initiate the necessary steps for the preparation and filing of

affidavits for the above-mentioned districts at the earliest convenience.”

2 - ¥ &6 ga9 A Wy ¥ I gua mETd waRw #F are 3w grg uRa wy
R 29.05.2025 & Heqwas A wfda, waterw, a9 vd Fo@ryg ofader fasar, soue i 3w @
af@e 5 S arel additional affidavit B A9 T &g TR gEad @9 FATe & o
P U HARPT U @ FANA AT & WY TARV, I 0 Adarg aRader AT, Fole erwe
(Email-envsection7@gmail. com) Td 3o¥e YEuW fAFer @, @was (Email-ms@uppcb.in) @
AAH ST T T FYC HY| WIS JaR0T # 39reh gears [ 23.07.2025 BEa ¥

FAIAD-TAF | Digitally signed by
SUSHANT SHARMA
Date: 04-06-2025
10PIBY )
4|

yiafef-Reafaiia & gaad @ aws @dad g ofta -

1- g Rrger gar®, aardd yfagar, vdealede, at R

2- Werg @A, Jo¥e UEUT e A, FwAs @ &6 ARy F wy o fF gemea @e @
o HRAFTOT g W I & Iqured F qE, TR, 7 W ey aRada BT, Sode
#} AR & few A S T additional affidavit 3 IEET AIR 9N GHEIATAS AT B
SOHEY HUA A AT HE P BT F

Digitally sigwed, by
SHAILENDRA KUMAR

Date: -
20:00. 440 T2 )



81-7005(098)/254,2020-07 &IV, T UF FeATY R 4 1 954 1/1014439/2025

3T US WA
qdiETor, ae vd WAy uftade SeHT-7
HEA- UAoAodlo-459 /81-7-2025-43(Ta) /2014 Eodllo-3
w&@a5: fea®: 04-07-2025
W |Ra,
ARHA 79 vg AT Syl s,
3oYo M| '

FUA GEERl, 9d T8 Faary oRadd Fgrd-7, 30Y0 MEd & U9 §Er-UA.en.d-
417/81-7-2025-43(Tat} /2014 W .-3, ZAF 04.06.2025 T TN TeoT A & BF &Y, forod
FeaH ¥ Ao Ty v wftwor, @2 Rweh & = Original Application No. 200/2014 (MA
Nos. 480/2018, 875/2014, 872/2018, |.A. No. 340/2022) M.C. Mehta Versus Union of India & Ors. &
e gaars Rars 29.05.2025 & sawrag #e 3RwoT gy wid andyr B 29.05.2025 &
ygue # wfa, q@tae, a9 vd Searg aRadd M. Sode f WX ¥ afFw 6y S
additional affidavit ® AR #X ¥ ART GITE FIdT seruet ¥ wug w gU HATRRE w0 @
Faffer deX & Wy udaw, g8 vd Searg oiadd faser, Sowe UrEA U9 Fofe FENUT fATEOT
A, AWAS BN G STEET B W FAAYT T = E aifda gEerd 3t aw e &

2- SeoEed ¥ 7 ugerd uetor 3 3erel geard A 23.07.2025 fAwa ¢, w9 o
Hwr g ad Iy BT 29.05.2025 & qwae F wfa, wdtewor, @ U9 Fowryg
uRade fawmar grv seona, TAadel, gAweiE, welts, SEE (SO $o OR). @i, §Es,
Yz, wEEIaE, e, 9arg & wey # gl woflg farol @R additional affidavit F FTeas
WY awE & WG response IR fRar Fa i .

3- w:sﬂﬁaﬂﬁgﬁmmzﬁ,wﬁmﬂm, Ao Toafedlo, TE Reehl & WA
HEROT §-Aa U9 feae 02.07.2025 1 oraufa dava ot MR o g oA dgOU ¥
T UHIOT F Ao Ao g wivd ey Reatw 29.05.2025 & wegured # #Ra, wfmo,
a9 g Fordryg aigda Rerm, soue ft 3R ¥ f@w Y S @re additional affidavit @ J41X
@ ¥ afd goad FOlT SewE ¥ wue av g wifeg & @ @A dew & owmy
witaIen, aq TG Soary ufgds f3es, IeWe WA (Email-envsection7@gmail.com) T Fote
veuor fAgaor @S, F@aF (Email-ms@uppcb.in) # SEHI 3TEIY R F FEC B

HeASIs- a0 | Digitally signed by
SUSHANT SHARMA
Date: 04-07-2025
11 @Ryt )
=

vifRfR-Raafafan & g@ard @ rmps wdad &g ofg -

- g e waslt, garsd 3faga, weeshodle, 3 faareh _
2- Werg wfag, Soge yguul fawEor @, dE@as @ 3@ BRY & @y Ufda ® ueeeg ag #
o PO G WRA A & Iura F wfvg, wfawon, o od seary oiada @, seve



- L] e
81-7005(099) /254 ¢+ 2020-07-ufiu{el, 77 T Ferary ORad 4 1 955

& AR @@ FA WS aOe additional affidavit B WG AAT AN HFAATINT AHSA DY
IUAGY FUW A ARG IS T HIC B
Digitally signedsy ¥.
SHAILENDRA KUMAR

Date: 04-07-268% g )
12:19:42 3y gfE)

1/1014439/2025%
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Y- NSTL506, /81-7-20
| 4"}95@f el /8172625

D | o e T fgE SR waw  Annexure -2
e G DIITe, S0U0 Wel I, 6, XU Yard AT,

g TSRS AT
=i |- 250,/ A4 /0 ﬁmﬁﬁ/ozy&ozs
A9 7,
wfuw,
wafeRer, 99 Q9 STy gRade o,
J0oY0 |

fyg— =10 a5y gRa iR, =F ool ¥ ffoREAS  Original Application No. 200/2014

(IA No. 340/2022,M.A. No. 872/2018 MA NO. 875/2014 MA NO.480/2018) M.C Mehta

Versus of India & Ors. ¥ UIRT A0 AIRARET B oMY IS 29.05.2025 B AIEH B

. ey H| '
Ry,

Ul I W@E T BRE-Sogo & 9N B 87,/250—3 / THTHALS I /01
fdie 01072025 TE UUEROL, 9 TS oWy URGAA SANT—7 @ 9A W0 THASIE
417 / B1—T—2025—43 (wal) /2014 ER—3 ReAid 04.06.2025 HT FH. T Y FT T P,
fRyrges W Q G 11 oueT (TG, IRIERE), YIS, HRIS], RIS (STIET et ),
TS, BEE, TS, BOEEE, SRR, 99, G SURIE WaHRU H w0 e @
ST i 20,05.2025 @ AUTEH # FHIRT TUF TR YA V4 SwRerdl AFERY F AHIDT

Tog <G5 T AR, So%0 3 EAd—apd@smegup.org; TR A T SHerdry ufkae fgumT -
B Sl envsection?@gmail.com Td TSV fAIF0 1€ B §HeT ms@uppcb.in T IHEE FRY
W™ T AR fBar AT o |

Y @ES T FRE, Q00 P Far afemER oFel § $HA B OegH | e

foraer ufa Wwwmqﬁaﬁ?ﬁmﬂaﬁé—ﬁa envsection7 @gmail.com L\
quﬁ?isrwa‘léaﬁéﬁams@uggcb.inﬂﬂﬁﬁﬁﬁﬁ,ﬂmﬁwmmﬁ%@
ForT FR YN 2| 99 WISl ¥ I W B & enavgs Frdr! vg Ay AT o
SR |

Tg U7 W AIBRY B SRHIST | W fHar M g
| A D -SRI

e TS (Fo yos dio)
YR — FrfiRed &) e Td orawad HRIaE 8g Ui |

1. oTR A Wfed, A WY g qrdior wergfd faar, Sovo R |
2. U@ |ig, gEiaRy 99 19 Sierary akad e sono e |

3, URAT PR, g w@ws T A, SoWo0 | /

Ifre gs (@0 s do)
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Annexure -2


I L s X

PR AN P I 'r.‘...--'.':' Tl v
Toaw Le H t"; e e e .mli)d}:r‘ 41 957

T e T R, Sod0 B WA STdE < ST ga
@) srerad Rerfa feare 17.07.2025

THID | 9-9E IAE ABTR BT AT e
1. SN I | m' R

2 LIy JUTT

3 s e =

4 Jo<ae | o b

5 B1gS T e

6 p— e T

7 BT P B

- R | ST . /) i EEL

i aa-rzi = ST

Q/MQ@. )7
(e AR )
gfe B (@0 TS o)
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| 41958 WEI-MLIGE/BTAS

o braferd, Sod0 et fATH, 6, WU YaTd AT,
| ORI TS

tréi%s 1Q0 /as0 /Al —gdl / ¢ E fedi 19032025

/4T 7,
yafeRe, 94 Ud Sioarg gRkads fawm,
Jo%0 |

faya— 0 s &R aifiewer, ¥ fieel # fiUREi  Original Application No. 200/2014
(IA No. 340/2022,M.A. No. 872/2018 MA NO. 875/2014 MA NO.480/2018) M.C Mehta
Versus of India & Ors. ¥ IR o Sfy&Rvl & ARy RATE 29.05.2025 & Igale B
Hey # |

B,

R I W T fAE-sode @ U FHIG 169,250 / TH.TA AL ST / 02
fois 17.072025 UF UAfROl, €9 U9 ooy GRaGH ERI—7 @ UF Wo AL
—417 / 81-7—2025—43 () /2014 ERA—3 &Il 04.06.2025 BT HSH TS X BT BE PN,
e wregm ¥ HERA 11 ST (SE, gEvell, TaTITE, B, JFRIET (SAifddr B R),
PR, TREE, TS, $HUER, §erauEy, 99g) §N SWE FERv § "o fEer &
AT 21 29.05.2025 B IquTe # FufRa gux R I Ud Swred) ARSI BT TG
S WS T A, S0U0 B Siei—apd@smcgup.org; UHTGRYT a9 Q@ ATy givadH faem
B I—HA envsection? @gmail.com TI YGHI =7 9IS BT S9A ms@uppch.in T ST BRI
T @ R far Ay o | ,

o e T e, Sovo & Swiad Wefid o g Uyd gEeel & afaRed 9w
WTEl ¥ S @ A w8 T ¥, Rree ufy waiaver aF @ Searg uRad fEn
P I—Td envsection7@gmail.com @WWW@@H ms@uppch.in W*ﬁt‘[@%
2 P AT AHABITER AT TR ATAeaE HrUarel o U B |

IE U W AP B SrfHiea ¥ W far ar 2

HA PSRN i
M 18% 7) Wy
(AR IR fsm)

e 29 (@0 gus o)
yfferfy — freffa @) gEarf w6 araeae sriad oy 3|
1. ¥R H&u wiea, FAifH T qer arier Srergfd e, Sowo e |

2. T Afa, ygfaRer v vd Serary uRkas fETSot0 W |
3. aRarST fAdEres, SIsa W W e, Sovo |

qﬁé 2T (@0 YT Hio)
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o e T A, Sowo Y W SFuel @ ue gEe
vg YT @) arerad Rerfa f&Aid 18.07.2025

FH® | oG IRl AP BT ARG FuiRa yaa w g

1 TWaR RG] ' TR

2 WaIaTe LIRS T

3 TOEEIG uiq WRT

4 AT uita ufd

5 BYS LIED LI

6 FHIo ufa PILG

7 HIETl ufag Ufd

8 GalC] Tt || um ‘

9 NECIG] T REL

10 IR s - ITsT

11 EC yid I R

ﬁm/@(f;«\g\ﬁ){

(Faferorer R fAsm)

e s (@0 oS o)
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Annexure -2A

District Name - Unnao

Name and Designation of Responsible
Officer -
Shri Ajeet Kumar Singh,
| Executive Engineer, UP Jal Nigam (Rural) Unnao
and
Shri Pankaj Jha,

Executive Engineer, (Urban), Unnao

15


Annexure -2A


Rl Reee,
T WS T A, dEE 0%

41961
uHE \FE /291

fostiep,

3-il4,

SeTs -\~ 2025

a0 P sRa sfteeer, 9% fieeh # frawE Original Application No 200/2014(1A No.
340/2022,M.A. No 872/2018 MA No.875/2018) M.C Mehta Versurs of India & Ors.
¥ R w0 Ao B ;AW fiF 20052025 B AU D Ay H

k- YRR PR O @ T YR eRR g Ami i gur gl syl [ e ude ol
=e-87 /250—3/ SMCG-U.P/01 f&5id 01.07.2025

St fwae @ v § weHE ush R sfteve, e dio 9E Relt F Harnd= dio w0 wen
& o9 # 4l 7 gg e ueR R

200/2014 % wRa sy Rei® 20.05.2025 & Irg9rei

| 5. Name of District iftapped | Quantity | STPtowhich | Statusofiand | Statusof | Timeline Timeline for
no draios /Town or of Sawage the drain is aliotted for fund for completinh
untapped | discharge proposed to STP provided making household
diromthe | beconnected for STP the STP connecticity to that
drain after tappink functional stp
1 Gty jail | Unnao/NPP | Tapped 11.36 15 MLD STP | STP is Under | Sanctioned | 30092025 Only tapping of
! Drain Unnao Dakari construction | (HAM drain is propased
Unnao Project) under the project
2 Railway Unnao/NPP | Untapped 058
Bridge Shuklaganj
3 Indira Unnao/NPP | Untapped 23
nagar Shuklanganj
drain
4 | Ganga Unnao/NPP | Untapped 0.1
vishnu Shuklanganj Tobetapped | STP is Under | Sanctioned _ Only tapping of
drain at under constru- HAM 31.12.2025 Drain is proposed
5 | Manohar Unnao/NPP | Untapped 063 construction | ctiuon Project under the project
Nagar -1 Shuklanganj S MLD STP
SHUKLAGAN
I NPP
8 Unnac/NPP | Untapped 0.57
Manohar - | Shuklanganj |
IH
Srinagar Unnao/NFFP ; Untapped :
7 Drain Shuklanganj = 06 MLD D8MLD The first
installmen
t has been
released Tenderin .
& [ Ravidas | Unnao/NPP | Untapped | 130 : Yes for mzhﬁe under | OUAPPlicable
nagar Shuklanganij on rocess
8 s MLD on of S.T.P P
Work om
Date
30.03.202
5

Note: Tapped drains Sr.No. 01 ate being STP is

since 11.1.2025

being operated daily tglrough a temporary line
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OFFICE OF EXECUTIVE ENGINEER, DIVISIONAL OFFICE, UP JAL NIGAM {RURAL) , UNNAC

MC MEHTA
Q.A, No. 200 of 2014
STATE OF UTTAR PRADESH
_ — Quantity oF | S¥P to which the | Stafusof |  Status of Timeline ;r':“f 1:1“ f:t:'
Sl No Name of Drains District/Town ap-pc d‘sz;:’#gced drain i¢ proposed |- land Tunds for making ¢ hfu:e:lgm ¢
. unl:::)pc d ;.sm;'gm to be connected | allotted | provided for | the STP conncctiv‘i}ty to
' i T he STP ion
, | drain after tapping for STP the ST functional that STP
1 2 3 4 5 6 7 8 4
t . . Y Cnly tapping of drain
1 lcity sait Drai Unnao / NPP 15 MLD $TP Dakari, [STP is Under | Sanctioned .
ity Jail Drain Unnao Topped 11.3¢ Unnao construction | (HAM Praoject) 30'09]:? > | pmpo;::;ﬂnder the
2 jRailway Bridge g;::&g; ; NPP | Untapped 0.56 g
- . Unnac / NPP ; '
3 {Indira nagar drain Shuklagani Untapped *8 "To be tapped at ) A
_ ] - Unnao / NBP : under construction 5 |STP is Under Sanctioned 11122025 gnl::ulappngg a;:ﬁn ‘
4 |Ganga vishnu drain Shuklagan; Untapped 0.1 MLD STP consiruction | (HAM Project) -12.202 p pos:ucu; e
' - Unmac / NPP Shuklaganj NPP P
5 |Manoher Nagar-| Shukhagarj Untapped 0.63
! NPP -
& {Manohar Nagar-1t g!?:!:l:_ganj Untapped Q.57
' ' Unmao / NeP
; i 6 To be tapped undi
?_Jsmer o o Kriorrorl I R I -
Unnzo / NPP )
8  [Ravidas nagar Shuklaganj Uniapped 1.3 Nigatn (Urban)

Note: Tapped drains Sr. No. 01 ate being STP Is being operated daily through a temporary line since 11.1,2025.

Executive Engineer
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£mail 1D:- pm};managerlstunnao@gman_mm BT G 10— 9473042561
Sovo i R (FRIY) ST
- vk

, AHETRR, SIG—200862

wis —\215 /-6 / 28 Feetiep:- IMOH}OS’

Jar ¥,
P e,
TG QT 99 THI,
§IG |

v~ =0 s =Ra afeRy, o forodl 7 PR Original Application No. 200/2014 (1A No.-
314/2022, ML.A. No. 8722018 NA No. 875/2018) M.C Mehta Versurs of India & Ors. ] uifd
Sy BT 20052025 © IURH © W )

HEEI, )

IRFT Fivas Ae ST gFe— 144 /20-2 [EE 14.07.2025 3 AEaE 9 10 TS
=R wfEm, 72 f2oel 3 RYRE Original Application No. 200/2014 (1A No.- 314/2022, MA. No.
872/2018 MA No. 875/2018} M.C Mehta Versurs of india & Ors. % e andy e 20052025 &

ST H A i a8

5. | Nameof | District] | tftapped | Quantity | STPtowhich | Status Status of Timebne | Timefine for

Ne. | Drains Town or | ofSewage | thedrainis of land fund for completion
Untapped | discharge | proposedto aiiotted | provided for maling household
framthe | beconnected | for 5TP STP the $TP cannectivity
drain after tapping functional | tothat STP
The first
Srinagar | Unnao/NPP instaliment
1 orain Shukiagan] Untapped | 06 MLD r:::: 2::;:: r
the Tendering
08 MiD Yes . urder N.Dt
Construction Applicable
Ravidas | Unnan/NPP of ST.P. process
2 Nagar | Shuklagan] Untapped | 1.30MLD work on
. date
30.03.2025
g gd SRiaY HRIad e
(Gt )
.. . eI S
g9, vd fAlg 99
s FrfoRea o1 g vd anows ordard g WiRe—
1. Faefed /scay weea, foer 7 afifa, I<E|
2. T e e/ e e, Rer el S| _
3. IR forenfemrd (A T qer aefr Sergfd), =T /
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Annexure -2B

District Name - Raebareli

Name and Designation of Responsible
Officer -

Mohd. Afzal Ali Khan,
Executive Engineer, UP Jal Nigam (Urban), Raebareli

22
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TATE, a9 TE Srerary qied e Sy e a afAf
STYE- TATLAT (IT)
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w0 Zq1.
g qRaeET [, OeT weg W M @@ds I9X WeU & WS 87/250-
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District Name: Raebareli

The information is to be provoided in the following tabulated from

41969

0.A NO. 200 of 2014 (MC MEHTA Vs Ual)
State of Uttar Pradesh

Anncxure-A

. . Timeline for
tity of STP to which th imeli
Q;:::i yen Drain i:[::-umusedem Status of Status of Funds 'lr\’llm:z!mct;or Completing the
S.No. Name of Drain District/Town If Tapped or Untapped . & p Land Allotted | Provided for the aking the Household
: Discharge from | be Connected after sTP ..
the Drain Tapping for STP STP Funetional Connectivity to
that STP
| 1 11 1L v v V1 VII
| |Mahanandpur NPP, Raebareli Partialy Untapped 7.4 STP Complete and Partial
2 |Industrial Area NPP, Raebareli Partialy Untapped 2.3 18 MLD Completed & | Under Operating Functi y ] Mar-26
3 Jindira Nagar NPP, Raebareli Partialy Untapped 7.4 Commissioned | & Maintainance unetana
4 1Kanpur Road NPP, Raebareli Untapped 3.2
3 Sur!upur-/Ranhal Bandha NPP, Raebareu Untapped 78 25 MLD Not Aviailable DPR under prepration to be funded by NMCG
6 |Police Line NPP, Raebareli Untapped 5.5
7 |Lohanipur/Rewtiram NPP, Ragbareli Untapped 23
Padwa Nala (Murai Bagh) Nagar Panchayat | Untapped (Bicremidation STP Proposed Date
8 03 3 .
Shankar Nager Dalmau Work in Process) 0.03 MLD 10/12/2023 in SLTC Yes SBM 2.0
Barudda Ghat Ka Nala Nagar Panchayat Untapped (Bioremidation STP Proposed Date
2
? {Sherandajpur) Dalimau Work in Process) 0.0 MLD 10/12/2023 in SLTC Yes SBM 2.0 Mrach 2030
Shukla Ghat Nala Nagar Panchayat Untapped (Bioremidation STP Proposed Date rach 2
10 . . 0.01 MLD . Yes SBM 2.0
(Sherandajpur) Dalimau Work in Process} 10/12/2023 in SLTC
Pathwari Ghat Ka Nala Nagar Panchayat Untapped (Bioremidation STP Proposed Date
; 2
H {Tikaitganj) Dalmau Work in Process} 2MLD 10/12/2023 in SLTC Yes SBM 2.0
- .. |Nagar Panchayat Rain water
12 |Sadak Ghat Nala (Tikairgan)) Dalmau Untapped (Seasional) NA Yes SBM 2.0 NA NA
‘ .. | Nagar Panchayat Rain water .
13 |Munna Pal Nala (Chaurashi) Untapped . NA Yes SBM 2.0 NA NA
Dalmau (Seasional)
Rani Shiwala Ghat Nagar Panchayat Rain water
14 ta d S .
{Tikaitgani) Dalmau Untappe (Seasional) NA Yes SBM 2.0 NA NA
Raja Niwash Singh Ghat MNagar Panchayat Rain water .
; 5 2
15 {Sherandajpur) Dalmau Untapped (Seasional) NA Yes SBM 2.0 NA NA
Bada Math-Chota Math Ke  |Nagar Panchayat Rain water :
16 . . d . NA s .
Bich Ka Nala (Sherandajpur) |Dalmau Untappe (Seasional) Yes SBM 2.0 NA NA
TR Ry wha
far=r o wfafy

s - q']‘ E |
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Annexure -2C

District Name - Pratapgarh

Name and Designation of Responsible
Officer -
Shri Amit Raj,
Executive Engineer, UP Jal Nigam (Urban), Prayagraj
and
Shri Tausif Ahmad,
Executive Engineer, UP Jal Nigam (Rural), Pratapgarh
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION (SECOND),

U.P. JAL NIGAM, PRAYAGRAI

| 1l 1 v \'J Vi Vil
Q:antuty of S:;‘P t:: “':hl.c n Status of Status of | Timeline :
) District/ |If tapped or di ehwage d € rz;nrt\ |sb land allotted funds [for making| Timeline for competing household
Name of Drain Town untapped ;Sc. arie propose to d ¢ for STP provided | the STP connectivity to that STP
rom‘t € connnec (.a or for the STP| functional
drain after tapping
. Pratapgarh : A Al ; Fund STP
Sadar Drain / Bela Tapped 4.0 8.95 MLD STP |Lan otte Available Fuctional 1) Detailed project report for |ay|ng
Pratapgarh of sewer line and providing domestic
sewer house connectionafter
Pratapgarh cund ST.P carrying gut door to door household
Police Line Drain | /Bela Tapped 1.1 8.95 MLD STP |Land Allotted Available | Fuctional survey will be prepared and sent to
Pratapgarh val UP Government for approval and
allotment of fund by 31.01.2026. -
8.95 MLD
STP(Partial 1.4 2) After approval of DPR and
Pratapgarh MLD) Fund . allotment of fund from State
Ramlila Drain / Bela Tapped 1.7 0.5 MLD Land Allotted Available Functional iz overnment and tendering process
Pratapgarh Constructed work will be completed in 2 years
wetland{Partial
03 MID) —{3) Tentative date for completion of
household sewer connection will be
Pratapgarh Constructed Fund 31.07.2028
. . F t‘ I - -
Bhuliyapur Drain / Bela Tapped 19 wetiand Land Allotted Available unctiona
Pratapgarh

N
Executive Engineer
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480/2018) M.C. Mehta Versus of India & Ors. 4 UiRd 90 _3EIGI00
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Original Application No. 20012014 (1A No. 340/2022,M.A. No. 872/2018 MA NO. §75/2014 MA NO.480/2018) M.C

Mehta Versus of India & Ors,

1 H m v _ v Vi VI
Name District/ | 1( tapped Quantity | FSTP to which | Statas of Status of Timeline Timeline for
of Town or of Sewage the drain'ls tand fonds for making | completing
Drain ontapped | discharged | proposed to be | allotted provided the FSTP household
‘I from the connected for FSTP | for the FSTP| fanctional connectivity
drain after to
tapping that FSTP
Saraswati ghat nala
(Pakka nala) (Manikpur | Manikpur | Untapped 0.6 - Alloted Provided Apr-26 Apr-26
Nagar Panchayat}
Badri Vishal Naia
(M""am"a’mibw’ :323)1' Manikpur | Untapped 0.03 ; Alloted Provided Apr-26 Apr-26
Panchayat}
Mallahan tola drain
(Manikpur Nagar Manikpur | Untapped 0.09 - Alloted Provided Apr-26 Apr-26
Panchayat)
Rajghat Naia (Post office
Nala) (Manikpur Nagar | Manikpur { Untappcd 0.26 - Alloted Provided Apr-26 Apr-26
Panchayat)
Raja Hela Nala
(Prathmik Nala .
(Manikpur Naga)r Menikpur | Untapped 0.61 - Alloted Provided Apr-26 Apr-26
Panchayat)
g
o
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Annexure -2D

District Name - Kannauyj

Name and Designation of Responsible
Officer - |
Shri Mohit Chak,
Executive Engineer, UP Jal Nigam (Rural), Kanpur.
and
Shri Yadunath Singh,
Executive Engineer, UP Jal Nigam (Urban), Farrukhabad.
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IR WY, TGS |
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HIIART-7,
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JOW0 ITEH, TGS |

fivg— W0 TS sRa afrewl, 78 feoen # frRE Original Application No- 200120149
(1A No. 3402022, MA, No. §72/2018 MA No. 87512014, MA No-480/2018) Mr. Mehta
Versus of India & Ors. ¥ UG H0 SIRGROT & Q¥ f71%—29.05.2025 & auTeA
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e~ /Ruoriowo, v, Retfe 19/07 | 2025

- IR afuEn PRye
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I0W0 YT, TR |

- o 7 =Ry s T Ref & RareA Original Application No- 20072014
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MC MEHTA Vs Uol
O.A. No. 200 Of 2014
STATE OF UTTAR PRADESH

DISTRICT NAME: Kannauj |

Name of Drain District/Town Tapped or Quantity of STP/Land/Fund Timeline for Timeline for completing the household
Untapped Sewage | STP to which the Statas of Status of land [ making all 5TPs connectivity to that STP
discharge drain is funds allecated to functional .
fromthe | proposedtobe | provided to STP
Drain connected after 5TP
[in MLD) tapping
i The City sanitation Action Plan (CSAP) for
Tammi Drzin 3.00 MLD house connectivity to STP through sewer
network under SBM 2.0 has been duly
prepared and submitted for necessary approval
13 MLD STP 13 MLD STP by the competent authority.
Pamz Prain Tapped 9.00 MLD | Kannauj{Existing Existing Existing Kannauj is Upon approval of the CSAP, a period of
STP) Operational. | approximately three (3} years will be required
Kannauj for the completion of key stages including
Detailed ProjectReport (DPR) preparation,
1.50 MLD tendering, and execution of the sewer network
- and associated works. Accordingly, the State
anticipates achieving 100% househald
R . 4 ment connectivity to STP through the proposed
Chintanani Drain Untapped soomo | AP e oy et | available 2.5 Years sewer network by August
P
Project Na

Ganga P:-lution Contrs! Unit
W.P. Ju! Nigam, Kanpus
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Emait- catarrukhabadupinurben@amallcom Maolb. No.-3473942758
¥090 oIl T ((9rdi=),
wael [ONBT, Bass, HoEldia—209601

THTH—1218 /W27 / 09 et —19.07.2025
Har #,

W9 feYe / weRa At

e T afafe,

TG~ |

farrg:—wm0 T BRT atfdrexor, ¢ Reel ¥ fdareli= Original Application No. 200/2014 (IA No.
340/2022,M.A. No. 872/2018, M.A . No. 875/2014, M.A. No. 480/2018) M.C. Mehta Versus
Union of india & Ors. # oriRd A0 3o & airewl fd16—20.05.2025 @ Ul & AHw2
Ll

wEIET,
IR favgs Iuafd T4l 9 U9 Soarg uRedE T SoWo IRE, S @

G —QA. .8, —507 / 81—7—2025—43(7af) / 2014 Soxio—3 RHTH—18.07.2025 & 7ea® A =i
T g FuiRa wew W A 7 SE srarad HTda) v U 2
e vd aravgs weadl &g - |

‘H.c'l‘ﬁq?—dqﬂch'llj'{'ll%

godo U4 faie JeniuR—

gfafef—Fr=faRag & yg-aief vd g srdard g 8fa-
1. Rranf@er A8iga, S=us—a—d |
2. TIUAFAE, JOERY, 99 U9 Worarg aRad (YT Sod0 I, SRE |
3. T e, TR miferhT uRye, el |

srferemft arfirar=ar
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Email- cl?farr!ukhabadupjr_'rurban@gmaaiA-:Dm Mo, No.-9473542758
¥090 W Fra (),
Has~l fORT8, BUsTe, HHEEaTae—209601

THH—1218 / W-27 / 09 feeTP—19.07 2025
Har H,

yarftg e /wew diue

v T wfafe,

UG~ |

famr—nam I gRT fteRor, TE feoehl # a9 Original Application No. 200/2014 (IA No.
340/2022,M.A. No. 872/2018, M.A . No. 875/2014, M.A. No. 480/2018) M.C. Mehta Versus
Union of india & Ors. § TIRT Mo aifliexor & ey fSHie—20.05.2025 & FUTeld & G4
H

A8,
SR favas guafyg vafwv, 99 1@ woarg uRad= e Some o/ d, o &

THp—YA SN E—507 / 81—7—2026—43(TaT) / 2014 S10¥10—3 T3ATH—18.07.2025 & AAH A =E
T g FRuiRa wed w® Gorr w A anavge FaE &g T 2
o vd arnawae wrHdTE 2 Mt

He A —IRIFITTIR

LD
(agra f4E)
arfererrel) arfira=ar
700 U4 fesa aeniuiR—
yfafafo—fr=fafaa o garef 1@ smavas sdad 2q afda—
1. fafer A8iey, SHuUs—aF=a |
2. IUEfya, TR, 99 Q9 FoAarg gRac [T 050 W, s |
3. e sTfRreTe), TR wifereT uiveE, dere | __
¢
arferemey arfr=ar
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IO

| I It v v o Vi Vil vili
District Name | District/ | If tapped or | Quantity of | STP to Status of | Status of | Timeline Timeline for completing
of Town Untapped sewage which the | land funds for making | household connectivity to
Drain discharged | drainis allotted | provided | the STP that STP
from the proposed | for STP for the functional
drain to STP
connected
after
tapping
The City sanitation Action
Plan (CSAP) for house
connectivity to STP through
sewer network under SBM
2.0 has been duly prepared
and submitted for
necessary approval by the
competent authority,
Upon approval of the CSAP,
Kannauj a period of approximately

three (3) vyears will be
reqguired for the completion
of key stages including
Detailed Project Report
(DPR) preparation,
tendering, and execution of

the sewer network and
associated works.
Accordingly, the  State

anticipates achieving 100%
household connectivity to
STP through the proposed
sewer network by August

2028."

q.

Executive Engineer

Construction Division U.P Jal Nigam {Urban}

Farrukhabad
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TP-q2 /Rioviowo, Fi, R, 1 lest] 2025
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Drain in front of NP Saurikh Untapped 1.1 MLD
Police Station '

Bada Nala NP Samdhan Untapped 3.5 MLD - Land - After. . — " o- - 2626 After execution of

identificatio { identification of proposed works
n for suitable land DPR in the DPR

Proposal of | will be prepared household will be
STPis | and submitted for ' connected to STP
under sanction through 1&D

progress. works up to Dated

2026

Drain in Durga NP Tirwaganj | Untapped 1.22 MLD - - R N I S -

Nagar Ward No.6 . i ' : B - ..

Seciety Drain NP Talgram | Untapped | 1.57 MLD - - )

Barsat Drain in NP Sikandatpur| Untapped | 0.9 MLD - - .- - | SBM 2.0 ar@n |
Indrda Nagar . ' ' L - h & a=fa STP ¢a
' Co-Treatment
Plant w=m g
o i fL0. L T ) . j . - . P . . .- e HE - . . 1. i Tt T s -} '';:'“.:*.'-.'."‘._":':'"'.".'.'::‘.."':-:.---—:afm?ﬂ;h m
| ORI
Riw 0204.2024 3
&9 ¥ Iufraier
WEET B U
Ha-ea2 RIiw
et = S . 01 m 2024 EWT
-1 . . . [ B . 1 . - . - f . P . E- af .;I.‘ ‘..-‘~‘ﬁmm%§ - -
[T A e eeea s ! e . 3 oL D P : Lo .‘:'.-';.rlzf‘_.:n noto1. . } a.;..._,._'..... SN =-W| frar -] - -
¢ Drain have being treated with bioremediation in Nagar Palika Parisad Kannauj (Chintamani Drain), NPP Gursahyganj, NPP Chhibramau. - :

s e . dLgAmSEESTA e e it a moswysiea ojmsicese

bt
4. ;:u'.

o
)

LI

Ty
-
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CAL No, H0 ol 2004 MIC MEHTA va, UOL & Ors,

STATE OF UT VAR PRADESH

Dt Nawses Namn aj

The information e provided in the following tabubaded torm:

Nameof Deain District’ ¥ 10 tpped or } Quantity of |~ STPt0 ] 7 Status of landl r-i—itzllus of fund Timcline for Timchoe for
‘ Town untapped Mo ige which the allotted for ST pravided for the making the & completing the
' ischarue drain is 5TP sTP : hovwebnlg
i : Feam the propused to functional Connectiviiy o
i ‘ drain be that STP
i . . connected
i after
i __tapping _ N N .
* Adscaper D 80 NPP K:aﬁﬁ:mj f Topped 1 2MD 1 Drams are . - ! STPis |
Pata Drain NPP Kannauj Partially . §MLD connected oo ‘ Functional
Tapped with 13 ‘
Tammi Drain NPP Kannauj Tapped IMLD MLD STP |
i Chsntzamani Diain NPP Kamnayj Untapped | SMLD . o s Yes No DPRis -
L _preparing by
" ) UP Jal Nigam
Gandhi Nagar Drain | NPP Gursahyganj| Untapped 6.8 MLD 7.5 MLD - - - -
STP
proposed
Dada Nala NP Chhibramau | Untapped 7.5 MLD 9 MLD STP Identifiedbut  *  Amount Rs, 06-12-2023 Aftex executon of
S AR LR proposed proposal‘for Land | 2428 45lacs has been . proposed works in
. R R S IR transfer from Gram sanctioned for e DPR
. Panchayat | construction of 09 Houscholds will be
Chhibramau Dehat | MLD STP,8KLD connected o STP
_ to NPP Co-treatment plant through I&D works
L S Chhibramau.is | Nala Taping, I&D e . up to dated |
| I under progress, Works and Other 06122026
. associated works.
Amount Rs 849.95
lacs has been
. released ag 1* . . i
' - f ' ~ installment. - S P

e — e ot ¢t mb e aq

e e L T — -——
i
FESRS 3 N NI

oAt s
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Annexure -2E

District Name - Amroha
(Jyotiba Phule Nagar)

Name and Designation of Responsible
Officer -
Shri Akash Tyagi,
Executive Engineer, UP Jal Nigam, Urban, Amroha
and
- Shri Chandrahas,

Executive Engineer, Rural, Amroha
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. 1
Fraiea yunity a’mﬁhérﬂ%%rﬂm AW, 3R |

%2‘% /84 MW, REiw fse 2025
qQq
5T ww 1 iy

T 0N | |
Rew. o TET R o, 5 Rl gy afowo s 200/2014(1A NO.340/2022,M.A, No. 872/2018 M A

No. 875/2014 MA. No. 48072018 wwrowflo dgat sm yfrat offie 30w @ o & shfy wiva amder e
29.05.2025 & SFUTeR ¥ Wy | |

Fobe  uftdte e, e @ v e, TR waw & U 0-87/250-3/5MCG-UP/01 01 07202574
Rrenfirardl srofers & wats 203/ 2-1(DGC), feAta 17.07.2025
Ry, N '

HETTA HA ¢ 1 w10 vl afva v 7% fewehl arar aflono #em 200/2014(1A NO.340/2022M.A. No. 872/2012
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STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS

District — Amroha

i . j -
: t STP/ STP to
Quantity of . 4 . FUND/ Status o Tlmelrrte for
Tapped or Sewage which the drain|| LAND/ Status of funds Timeline for Completing the
Nome of Drain District/Town y ’:p d discharge is proposed to |of Land oliotted| ided fo making the STP household
ntappe rovided for
PP \from the Drain|| be connected for STP P the STP functional cannectivity to
e
{MLD) after tapping that STP
Chhoiya river
Chhoiva ri Vilh R . Discharge {Baha river)
thoiye rive illage Rasoolpur
i X r g P Untapped |found in rainy |[Not Applicable |\Nct Applicable |Not Applicable |Discharge reach ||Not Applicable
{Baha river} Bhavar/ Dhnaura L.
seqason to ganga river in
rainy season
Bagad ri Bagad river
aga nve:r near Discharge 'g
N.H-24, Bridge | - o iraul Untapped |found in rainy |Not Applicable ||Not Applicable |Not Applicable |0 =277 ™0t |y ot Applicab
. ajraufy ntappe ‘ound in rain o icable ||No ica o icable o icable
Gajrauln, 4 PP y i woeanp e reach to Gango PP
season .
Amroha River

Reon

{Chandrahas)
Executive Engineer
Division Office, UP lal Nigam{Rural)

Amrcha
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Annexure -2F

District Name - Kasganj

Name and Designation of Responsible
Officer - |
Shri Sayyad Tariq Ali,
Executive Engineer, UP Jal Nigam (Urban), Kasganj
and
Shri Vishwajeet
Executive Engineer, UP Jal Nigam (Rural), Kasgan;

- 48
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[ Y
v

i 1t
Name | District/Town
of
Drain

i tapped Quantity
of Sewage
discharged
frogm  the
drain

STP to | Status Status of Timehine Timelne  for
which  the | of fand ! funds for making | completing
drain is | allotied provided | the ¢Tp | household
praposco for the | functional connectivity to
Lo be sTp that STP
connected
after
I - tapoing

untapped
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41997

OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM (URBAN), ETAH

1 IT III v hd ¥1 Vil
Name of Drain District/Tawn If tapped or untapped Quantity of Sewage discharged | STP o which the drain is Status of land Status of funds provided | Timeline for making the | Timeline for corgaleting
from the drain praposed to be connected alloted for STP for the STP STP functional houschold mnng\tl'vit_v
- afier tapping to that STP
1. Atroli-Kasganj Road NP 8ilram Untapped 1,10 MLD Proposed STP at Bilmm Not alloted CSAP has been submitted | 02 Years after approval of | 02 Years after approval of
2. Choudhary Mohalla & Funds could be alloted CSAP CSAP/ICWAP
3. Kaji Mohalla aller its approval :
4. Sutajganj Drain . - . .
1. Mamu Bhanja Dargah NP Sahawar Untapped 230 MLD Proposed STP at Sahawar Not alloted CSAFP has been submirted | 02 Years after approval of | 02 Years afler approval of
2. Infront of Nagar Panchayat Soron Road & Funds could be alloted CSAP CSAP/ICWAP
3. Nagla Cheka Gunar afer its approval
1. Bekupura Road NP Amanpur Untapped 1.10 MLD Praposcd STP at Amanpur Not alloted CSAP has been submitted | 02 Years after approval of | 02 Years after approval of
2. Jedgah Road Bus Stand ’ & Funds could be alloted CSAP CBAP/CWAP
3. Chamunda Devi Temgple afier its approval .
1. Garka Mohalla Shiv Mandir Road NP Mohanpur Untapped 0.50 MLD Proposed STP at Mohanpur Notalloted CSAT has been submitted | 02 Years after approval of | 02 Years after approval of
2. Infront of Gaushala Amanpur Road & Funds could be alleted CSAP CSAP/CWAP
3. Sidhpura Road ; after its approval
4. Ganjdundwara Road Near Bamba
1. Wahid Ali Foji Shop to Jakir Master's NP Bhargain Untapped 220 MLD Froposed STP at Bhargain Not alloted CSAP has been submitted | 02 Years aller approval of | 02 Years after approval of
House & Funds could be alloted CSAP CBAPICWAP
2. Bharat Bhatta to Wajrul's House after its approval
3. Wajid Shop to Budhi Ganga
4. Wakil's Hotel to Pond .
1. Shankat Eit Bhatta NP Sidhpura Untapped L0 MLD Proposed STP a1 Sichpura Not alloted CSAP has been submitted | 02 Years after approval of | 02 Years aftefapproval of
2. Himalay Public School : & Funds could be alloted CSAP CSAP/ICWAP
3. Karthala Read after its approval
4. Amanpur Road
1, Mardoli Road NP Patiyali Untapped 1.40 MLD Propesed STP at Pativali Nat alloted CSAP has been submitted | 02 Years after approval of | 02 Years after approval of
2, Near Mahadevi Temple & Funds could be alloled CSAP CSAPICWAD
3. Ganjdundwara te Aliganj Road after its approval
1. Mela Graund NPP Sorun Untapped 2.50 MLD Proposed STF at Soron Nat alloted CSAP has been submitted | 02 Years after approval of | 02 Years after approval of
2. Near Barsh Gausghala & Funds could be alioled CSAP CSAP/CWAP
3. Lehra Road Dudheswar Temple after its approval
4. Sahawar Gate
1. Near Kansiram Awash NPP Ganjdundwara Untapped 4.60 MLD Propased STP at Not alloted CSAD has been submitted | 02 Years afler approval of | 02 Years after approval of
2. Garib Masjid Purab Chowk Ganjdundwara & Funds could be alloted CSAP CSAP/ICWAP
3. Mohalla Dhanpal to Bhikam after its approval
4. PG College Patiyali Raoad
1. Nadrai Gate Drain NPP Kasganj Tapped 12,5 MLD 15 MLD ST Ahroli Alloted Functienal Functional 02 Years after approval of
2. Amarpur Drain Village Kasganj CWAP
3. Shalai Drain Near Amanpur Road Untapped 1.S MLD
4. Awash Vikash Colony Drain
Total 31,40 MLD

EXECUTIVE ENGINEER
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41999

OA. Nu. 200 012014 M.C MEITA vs. UOT & Ors,

1 T [ T v vi i
Name of Dienin Divelet Towa E I tappedar [ Quantiss of [ ST1 tewhich | SEous of Statusof funids ‘timeline far | 'Timeline far completing
uatapped Sewage the diain ks land | provided far the STP ] making the | hausehald connecclivity
discharged | prapised do be | alloded SEF fanctional to that ST
from ihe drain | conaected aftee | far STP ) . B
1 Adreh-Kasgang Road NF thleam Untapped LINMLD [ Proposed ST ar [ Net afloted CSAF hit hoen 12 Years after {42 Years after approval of
Y, Chowdhary Mohatta fhitram submitred & Funds approtal of CSABLWAP
3 Kaji Mehalla conld be alloted after CSAP
4. Stajpani Dmin its approval )
E. Maw Bhanja Dargah NP Sihawar | Untapped 2H0MLD | Penposed STPat Mot ainted|  CSAP has been 07 Years afier |02 Years after approwal of
1. Infrons of Nagar Panchayat Soron Road Sabawar submitted & Funds agpraval of CSAPCWAP
I Napla Cheha Gunar conld be allated after CSap
) its zpproval
1. Dekupara Rond NP Amanpur | Uatapped LI0MLD  |Proposed STP at |Not alloied|  CSAP has been 02 Years afier {02 ¥eaes after agproval of
1. tedgab Redd Bus Stand Amanpir submitted & Funds apgroval of CSAPC VAP
3. Chamunda Devi Temmple could be afloted after CSAP
its appraval
1. Garka Mohalla Shiv Mandir Road NP Mohanpur | Uniapped £.50 MLD  § Proposed STP at | Not alloted|  CSAP kas been 02 Year alter 107 Ye2ra 2oy spprovalof
2 Infromt of Gaushala Amanpur Road Mohanpur submiited & Funds approval of CSAPCWAP
3. Srdltpura Road could be allated afier C3AP
4. Ganjdundwars Road Near Bamba i3 approval )
1. Wakid Al Foyi Shop ta Jakir Master's Flouse NP Bhargain { Untapped TAMLD  |Proposed STP a1 [Nt alloted| CSAP kas been 02 Years after {32 Yeurs 2 mprsaf of
2. Bharat Bhana to Wajrul's House Bhaegain submitted & Funds approval of CIAPCWAF
3 Wapd Shep to Dudhi Ganga could bz afloted after CSAP
4. Walal's Hotel to Pond its approval
1. Shankar En Bhanta NP Sidhpura | Untapped 1,70 MLD | Proposed STP at iNot alloted;  CSAP has been 02 Years afler |02 Yenrs aler aporoval of
2. 1{imalay Pubtic School Sidhpura submitted & Funds approval of CSAPCRAP
3. Karthala Road could be afloted after CSAP
4, Amanpur Road its appraval
1. Nardoli Road NP Patiyali Untapped L40MLD | Proposed STP 2t |Not altoted]  CSAP has been 02 Years ater (U2 Yeary ahen spprusal of
“|2. Near Mahadevi Temple Patiyali submined & Funds | approval et CSARPCWAP
3. Ganjdundwarn to Aliganj Read could be altoted after Csap
- _ its approval ]
1. Mela Ground NPP Seron Untapped 250 MLD | Proposed STPat |Notalloted|  CSAP has been 02 Yewrs afer {07 Yous oher 2opronal of |
2 Near Barah Gausginla Soron submitted & Funds | approvatef CSAF WA
3. Letra Road Dudheswar Temple could be alloted after CSAP
4, Sahawar Gate 118 approval . ]
i Tem Kanswam Awash NFP Untapped 460MLD  Mopased STPat |Notalloted]  CSAP hus been 02 Years 2tz 107 Yeurs xier approsat of
2. Ganb Masjid Purab Chowk Ganjhundwara Guanidundwara submined & Funds | spprovad of CRARCWAP
3. Mohalla Dhangal to Bhikam could be atleted after CsaAr
4. PG College Patiynli Read its approval
. Nagr Gate Drain NPP Kasganj | Tapped 123MLD | ISMLDSTP | Alfoted Furcrional Fuzcgomd [0 ¥ s afier spproa of
2. Agrtrpur Drain Ahsoli Village CWAP
3. Shala Drun Rewr Amanpur Road Untapped LS MLD Kasganj
4, Awash Vikash Colotry Drain .
Totsl 340 MLD

As pet infonmaudm gives by UP Jat Nagaen {Urban), Ezah

(FRita\pme)
wupite TR FRyEr RIRE
SF‘__&zn Wy ARy wEI
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- Annexure -2G

District Name - Hardoi

Name and Designation of Responsible
Officer -
Shri Manoj Kumar Singh,
Executive Engineer, UP Jal Nigam, Urban, Hardoi
and
Shri A.K. Tripathi,

Executive Engineer, UP Jal Nigam, Rural, Hardoi
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42003

STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS

by Govt.)

ya

Name of Drain ||District/Town| Tapped or||Quantity of|| STP/ STP to which the LAND/ FUND/ ||Timeline for|| Timeline for
Untapped| Sewage |drainis proposedtobe| Statusof Status of | making the | Completing
discharge connected after Land funds STP the household
from the tapping allotted for || provided || functional ||connectivity to
Drain STP for the STP that STP
{MLD)
I " i v v vi vil
NPP Hardoi Hardoi untapped ([13.2MLD |Thereisno STPin NPP ilLandisnot |[Not After After completian
Maholiya Hardoi allotted for  ||Allocated |[@Pproval and |of STP work, the
STP (CSAP funding, the [work of-
submitted work will be |[iconnecting |
completed on|households will
but pending|\necember  |lbe completed by
for approval (2029 Dec 2031
by Govt.)
NPP Hardoi Post |[Hardoi untapped |15.5MLD ||[Thereisno STPin NPP |iLandis not Not After After completion
Office Talab to Hardoi allotted for  ||Allocated i[approval and jjof STP work, the
Chhuiya Drain STP (CSAP funding, the jwork of
submitted work will be |[connecting
completed on |households will
but pending \pecember  |be completed by
for approval 2029 Dec 2031

!

/ L%

R arfrg

frafu wog

oo Trd At (Fmény)
g
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42004

NPP Hardoi Daan ||Hardoi untapped i12.5MLD |Thereisno STPin NPP ([Landisnot |Not After After completion
Singh Puliya to Hardoi allotted for  ||Allocated |[@pproval and jlof STP work, the
Chhuiya Drain via STP (CSAP funding, the jlwork of
. work will be |[connecting
Bawan Road submitted .
~ |completed on|lhouseholds will
but pending|pacember  [be completed by
for approvat {2029 Dec 2031
/ by Govt.)
NPP Shahabad Shahabad untapped 9.5 MLD Proposed STP at Land is No (DPR After After completion
Hardoi Baburahi Shahabad NPP|allocated in | prepared, inj@pproval and jiof STP work, the
village checking fundlng, the |work of |
Baburahi ocess) work will be |connecting
urani Pr completed on|households will
Shahabad December |be completed by
2028 Dec 2030
NPP Pihani Pihani untapped |[2.80MLD [ThereisnoSTPinNPP |Landisnot [Not After After completion
Hardoi Road Hardoi PIHANI allotted for  |Altocated  ||approvai and |jof STP work, the
Drain STP (CSAP fundmgl, the |jwork of_
. work will be |lconnecting
submitted .
~ ||completed on||households will
butpendinginecember  [|be completed by
for approval|2029 Dec 2031

by Govt.)

Z

FRTRY arfirary

iy wog

Jole Wl P (srrd)
wag

59



42005

NPP Pihani Pihani untapped ([2.80 MLD |Thereisno STPin NPP |Landis not Not After After completion
Karawan road ~ |[Hardoi PIHANI allotted for  |Allocated  [@Pproval and jiof STP work, the
Drain STP (CSAP fundlng, the |lwork of |
) work will be {jconnecting
Sme'tte_d completed on|households will
but pending inecember  [|be completed by
for approval 2029 Dec 2031
by Govt.)
NPP Pihani Pihani untapped |[2.80MLD (ThereisnoSTPin NPP |Landis not Not After After compietion
Gopamau Road  [Hardoi PIHAN! allotted for  ||Allocated apprpval and |of STP work, the
Drain STP (CSAP fundmg, the jwork of .
) work will be |iconnecting
Sme'tteq completed on|households wili
but pendinginecember  ||be completed by
for approval|2029 Dec 2031
by Govt.)
NP Kursath Pani ||Kursath untapped ||0.56 MLD [[NPkursath STP A letter has Not After After completion
Tanki to Hardoi beensentto  ||Allocated |@pproval and fiof STP work, the
Chhitariha Pond the Sub- (CSAP funding, the  iwork of
Divisional submitted work will be |connecting _
Magistrate for ~ |[completed on|households will
= " |Putpendinglinecember | be completed by
allotment of  fle . approval|>029 Dec 2031
land by Govt.)
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42006

NP Gopamau Gopamau untapped {[1.20MLD |Thereisno STPin Land is not Not After After completion
Anis cement Hardoi NPGopamau. allotted for | Allocated |approval and of STP work, the
store to kaniji STP (CSAP fundlng., the work of
lab submitted work will be connecting
tala Hbm  Ilcompleted on|| households will
butpending| pecember |be completed by
forapproval 2029 Dec 2031
by Govt.)
NP Gopamau Gopamau untapped [[1:08 MLD |Thereisno STPin Land is not Not After After completion
Chunnan house | Hardoi NPGopamau. allotted for | Allocated | approval andlof STP work, the
to sagar talab sTP (csap | funding, the work of
submitted work will be connecting
_ ubom | completed on| households will
but pending| pecember [ibe completed by
for approval 2029 Dec 2031
by Govt.)
NPP Bilgram Bilgram untapped (4 MLD Thereis no STPin NPP  |Landis not Not After After completion
Eidgah Anjuman Hardoi bitgram allotted for  ||Allocated apprpval and (of STP work, the
(Kasupet Drain) STP (CSAP funding, the  work of
. work will be |connecting
submitted )
~ |lcompleted onfhouseholds will
but pending|pecember  ||be completed by
for approval 12029 Dec 2031
by Govt.)
s . ﬁ /
FRUTEIPENS FETRRUN < A0 s 154 <3 WM
o i hrachion § foeie; wog
prorr gal Mg (Urban) JoHo Tet e (a'?ré’m)
Hardo By
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42007

NPP Bilgram- Bilgram untapped [[2.80 MLD |[Thereisno STPin NPP |Landis not Not After After completion
MalkanthSidri Hardoi bilgram allotted for  |Allocated |@pproval and |lof STP work, the
Drain STP (CSAP funding, the |work of
submitted work will be  |lconnecting
~ |lcompleted on|households will
but pendinginecember  [Ibe completed by
for approval|2029 Dec 2031
by Govt.)
NP Kachhauna Kachhauna untapped ([1.2 MLD KachhaunaPatseniSTP | A lctter has Not After After completion
Babulal Puliya  |Hardoi beensentto  |Allocated |approval and [lof STP work, the
the Sub- (CSAP funding, the |work of
Divisional submitted work will be |connecting
. . completed on|lhousehalds will
Magisirate tor (bt pendin
otment of P € |December ||be completed by
| ‘d’ for approval |2029 Dec 2031
an by Govt.)
NP Kachhauna Kachhauna untapped ||0.5MLD KachhaunaPatseni STP { A letter has Not After After completion
Sumitra Tiraha - |Hardoi’ ) been sentto  {Allocated  |@Pproval and jof STP work, the
the Sub- (CSAP funding, the {work of. '
Divisional submitted work will be  [[connecting
. - completed on|househalds will
Magistrate for |y, ¢ pending
allotment of December |be completed by
; J for approval 12029 Dec 2031
an by Govt.)
RN EATUERRTET IS 3“33”@! Nﬁ'ﬂ'ﬁ’ﬂ
Whrgn Dy iy WWW
: Pab Nogain L Lan Jolo Uiy F-}Tm (:m'.ﬁq‘}
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42008

NPP Sandi Kesav ||Sandi untapped ||2.5MLD Thereisno STPin NPP | Land is not Not After After completion
Bagiya ke pas Hardoi sandi (Currently bio allotted for | Allocated |@pproval and iof STP work, the
Mohalla remediation technology |STP (CSAP fundung_, the | work of .
. . . . work will be  iconnecting
Auladgan] is being used) submltteq completed onllhouseholds will
but pending \necember  ||be completed by
for approval 2029 Dec 2031
by Govt.)
NPP Sandi Sandi untapped (|1.5MLD Thereisno STPIin NP Landisnot ||Not After After completion
Mohalla Raytola |[Hardoi Psandi (Currently bio  ||allotted for  |Allocated @Pproval and |of STP work, the
remediation technology {|STP (CSAP funding, the - |work of
. . ) work will be |iconnecting
Is being used) Sme'tte_d compieted on|households will
butpendinglnecember  |lbe completed by
for approval 12029 Dec 2031 .
by Govt.)
NPP Sandi Sandi untapped ||1.2 MLD Thereisno STPin NP Landisnot {Not After After completion
Mohalla Hardoi Psandi (Currently bio  ||allotted for ~ [Allocated |approval and jof STP work, the
Naushara remediation technology |[STP (CSAP funding, the jiwork of
. . ) work will be | connecting
is being used) Sme'tte_d complieted on|lhouseholds will
butpending ingcember  |lbe completed by
for approval| 2029 Dec 2031
by Govt.)
/i‘/ :
U TPEES DETE T SRR DR RSO W :ﬂﬁ‘WT
Ul Lins trOR LI ERION fotor Gy
cf g Magam (Uirbend

piardol

Qo¥o Wel frm (i)
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42009

NP Madhoganj Madhoganj untapped [[1.2 MLD Thereis no STPin NP Landis not Not After After completion
Ambedkar Nagar |Hardos Madhogan] allotted for  fiAllocated  [a@PProval and of STP work, the
STP (CSAP funde, the |lwork of.
submitted work will be ||connecting
~ |icompleted on|lhouseholds will
butpendinginecember | be completed by
for approval 12029 Dec 2031
by Govt.)
NP Madhogan;j Madhoganj untapped (1.8 MLD Thereisno STPIin NP Land isnot  ||Not After After completion
Singh Dwar Hardoi Madhoganj allotted for  ||Allocated |approval and |of STP work, the
STP (CSAP funding, the |work of.
. work will be {connecting
Sme'tte_d completed on||households will
but pendinglipscember  |be completed by
for approval (2029 |IDec 2031
by Govt.)
NP Pali Mohalla ||Pali untapped [|1.32MLD |[Thereis no STPin NP Landisnot {|Not After After compietion
Malikana to malik |Hardoi Pali {Currently Bio- allotted for  i|Allocated  |[@pproval and jof STP work, the
iuggankemakan remediation Technology |STP (CSAP fundlng., the |work Of_
, . ) work will be |lconnecting
se fukro wale is being used) submitted completed on|households will
talab tak but pending| pecember | be completed by
for approval| 2029 Dec 2031
by Govt.)
21l A

v

e arfirgey
iy @og
oY W& A (srd)
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NP Pali Mohalla ||Pali untapped [[1.25MLD ||[Thereis no STPin NP Land is not Not After After completion
Partiyanaeem to | Hardoi Pali(Currently Bio- allotted for  |Allocated |[@pproval and jlof STP wark, the
Suresh kemakan remediation Technology ||STP (CSAP f””d’”gg the | work Of_
kali mandi is being used) submitted |0 Will be jiconnecting
S€ kali mandir se g " llcompleted on|households will
talab tak but pending|necember  |be completed by
for approval|i2029 Dec 2031
by Govt.)
NP Beniganj Benigan) untapped [[1.90MLD |Thereis no STPin Nagar |[Landisnot |Not After After completion
Sandila-Hardoi  |Hardoi Panchayat Beniganj allotted for  [Allocated ~[@pproval and jof STP work, the
road both side Hardo STP (CSAP fundmg., the [lwork of-
i work will be |iconnecting
submitted .
~ |lcompleted on|households will
but pending|inecember  |lbe completed by
for approval 2029 Dec 2031
by Govt.)
NPP Sandila/ Sandila untapped (/8.1 MLD Proposed STP at Land is No (DPR After After completion
Pasujan Nala Hardoi Mahatwana Bahar allocated in ||prepared, in|[@Pproval and |of STP work, the
Sandila NPP village checking  [Wnding. the jwork of
Mahatwana rocess) work will be |[connecting
_ P completed on|lhouseholds will
Bahar December  ||be completed by
Sandila 2028 Dec 2030

-

Vorssmituo o Waasion
TS T i

Jar hoam [Ubang

bardol

H wE by Ty
HETE R N ) 194

S

FHferaRR sty
i weg
Jolo el fmm ()
WA
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NPP Mallawan  |[Mallawan untapped |2.80 MLD {ThereisnoSTPin NPP |Landisnot |Not After After completion
Hardoi to Unnao ||Hardol. Mallawan allotted for  |Allocated |[@Pproval and jof STP work, the
Road Drain STP (CSAP fundlng., the |work Of.
. work will be |lconnecting
submitted .
~ |completed on||households will
but pending|necember  |lbe completed by
for approval 12029 Dec 2031
by Govt.)
NPP Mallawan Mallawan untapped [[2.80MLD [Thereisno STPin NPP ||Land is not - ||Not After After completion
Raghupur Road . |Hardoi Mallawan allotted for  ||Allocated  |@Pproval and fof STP work. the
Drain STP (CSAP fundmg, the |work of_
bmitted work will be |[connecting
submt e_ completed on|lhouseholds will
but pendinglpecember  i|be completed by
for approval |2029 Dec 2031
by Govt.)

H
L

. {(AK.sahu)
35 I AsEY Engineer ¢

Lonstruenin Lo

D1 Jal Nogamn (Urban

Hargo!

Y

{Mahoj Kumar Singh)
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Annexure -2H

District Name - Hapur

Name and Designation of Responsible
Officer -
Shri Pintu Maurya,
Assistant Engineer
and
Shri Anuj Sangwan,
Junior Engineer, UP Jal Nigam, (Urban)
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P TR S 9 Y9I, B1YS |

FEE (o2 /29 R, wqs, 11, Gdw, 2025

W ¥,
qRar v,
o8 W T RYF-3000
G

fawg- W0 vl BT ey, ¥ Reeh # R Original Application No. 200/2014
(1A No. 3402022, M.A No. 872/2014 MA No. 480/2018) M.C. Mehta Verus of

India & Ors. # WIRG A0 HERTT & AW RAD 20052005 B AU & TH

#)

T~ gRAEA fidwe, Uo Wes T RYM-g9o% @ UF G 87 /250—3 / SMCG-
, UP /01 fei® 01.07.2025 |
eI, .

SWied fivgs ave oRfay W §E 87 /250-3 /SMCG-UP /01 @
01.07.2025 & % 3 Mo T &R aiftrawer, ¥ Reel 3§ AR Original Application No.
2002014 (A No. 340/2022, M.A No. 872/2014 MA No. 480/2018) M.C. Mehta Verus of India
& Ors. 4 URd 70 ARRRY & aRY fiid 20052025 & U § aifs e Pwia
WG W Ee R gae I 2

Sl o U O 3g T W § ek R SRR Re @ S e
v e v & |

W | AR/ FHANRAT B AW TeHH 070
T A fawe, it HETIE AR 8954500250
2 A 3ot WA YRR FOFRR 9719639770
e~ SRIATEN |

HTeg

(34% o)
i TR/ TeR aas,
foen T R, #1G3
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W=e o, /291, feHifea |

faf— Rt @ g vl v BRI ¥ MR -
1~ foemiem ween, sge|

2- 7= fawr RS, #1gs | .
&ﬁaaﬂmﬂmunmﬁaﬂwaﬁémﬁﬂma/m%i
4~ HERS g /SR o0

(erdt ferd)
T aTRer / 9ew g,

ﬁrmwﬁﬁ.mt



District Name: - HAPUR
The information is to be provided in the following tabulated form:

42015

MC MEHTA Vs Uol
O.A No. 200 of 2014
State of Uttar Pradesh

Quantity of STP/LAND/FUND Time for
uantity o P ;
Sewatg}; STP to which the ' Status of Tumqlme of | completing.
Name of L Trappedof | = . | - Status of funds making the the
. District/Town d discharge drain is Land . STP household
Drain Untappe from the proposed to be provided . o
; . allotted for Functional | connectivity
Drain connected after for the
. STP to the STP
tapping STP
I I1 m | 4% v vl vi
. To be
Hag;;i Slty Untanoed STP 6 MLD executed By
River Kali Dr:g; 3.82 MLD (Under Available | Awvailable | 07.02.2026 U.P. Jal
East) Construction) Nigam
Hapur (Urban)
. . T 3 ML
Garh Drain Tapped Drain 2.5MLD gg%e:ttgdj ghatD Yes Yes Completed Completed
. . Tapped to 6 MLD
Garh Drain Tapped Drain 5 MLD aggrp af Garh Yes Yes Completed Completed
(Hé??f wfer)
g SRR / vewy gaias,
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Annexure -2 |

District Name - Farrukhabad

Name and Designation of Responsible
Officer - |
Shri1 Mohit Chak,
Project Manager, GPCU, UP Jal Nigam (Rural), Kanpur
and
Shri Yadunath Singh,
~ Executive Engineer, UP Jal Nigam (Urban), Farrukhabad
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T 7y Ry, W |

\mmlmf ,/Raumm[‘m TEHEIEIG G, | ]/07/ 2025

WY Y9 M fiygs,
sl T wen T “m;ﬂ Ry,
T (Tovo) |

fim- o WY wa wfiw o RN f Rmreda Original Application No.

200/2014 (1A No. 340/2022, M.A. No. 872/2018 MA No. 480/2018) M.C.

Mchta Versus of India & Ors, % wiRe a0 afwrr & ardw ReTie 20052025
B oques & wiwd

W WA PRy, W ww wm By Son aes @ T3 s

wHlg,

87 /250-3 / TRovrositovho—gdl /01 RAl® 01072025
IR R ety v @ o ¥ v sy wRo sfew, T8 Rewh § AR

Qriginal Application No. 200/2014 (IA No. 34072022, M.A. No. 872/2018 MA No.
480/2018) M.C. Mchta Versus of India & Ors. ¥ wiRa mo afiawT & amdw RAi® 29,05,
2025%W$mﬁmwﬁmﬁmmwmmﬁm
(el /i) B Der w4 el /ot B PR W G @ swie ol o o
¥ T VR W GOREr sfeidl @ W, weme @ siams T 3 qE Premen SN R
STt v F R @ amveas bty Wi 8-

NE L e hE THM . Aarge T

1 . 2 .3 . - 4
1 | wfew aw QAT 990, T 509 (47 5008, | 9452625258

i e (arlm), Sofo TR -
2 | o agm feg ST ST, W N (RRE) sed | 9415078974

i |ta signe
N’%%‘BV‘)IVEDI
4 7 WFI 31:56
. .' o ﬁi] : |
iz |0 /@, Rioriowo, Sefaifim -

wffelt- Frafafe @ quand @ srwe sl 6y M-

1- 3% qREIT (139%, Tow Ww 7 T, J0T0EET |

2- ofREe Yaws, T ggue friae gar, Gi'tﬁTPT(W'I‘IW)GOHniﬁI‘iTI
3.y fram aferd /Avew after, frer 1 el seeme)
4- wanfia frkem /wewr witm, frar T wffy, weawe )

5- et aifnrar, s fem (), s |

( ongaw gpr B )
Rrenfand /sremsr
fararr s MRy,
TN TAG |
e

e N
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ot winf PR /aew wike, forem T '\qﬁ{f?fi FHETATE |
wHig— 169 /RioriouRo, THEMEAE || o7/ 2025

Rt Ay

I W T A,

WOR0 FETF | ..
fre- M o e aww w Rl A R Origind

Application No. 20012014 (A" No. 340/2022, MiA;]‘q Z;

872/2018 MA No. 480/2018) M.C. Mehta Versus of ndi: s

Ors. 3 WRa 7o i & Jew s 29.05.2025 G BUIGR

[ ¥,

wae |
wol- TR friers, <or W dm R, Solo e @ 5 WS
87/ 250—3 / TRoTHOERowNo-g /01 fRAIF 01.07.2025
e,
G@ﬂﬁmﬂaﬁﬂw$a§qmﬁmozr@ﬂgﬁaa@?ﬁﬂﬂi

foecll # fomelT Original Application No. 2002014 (IA No. 340/2.023;
M.A. No. 872/2018 MA No. 480/2018) M.C. Mehta Versug.of India
Ors. ¥ TG o SRERT & R Refia 20052025 B I @ Wad # qRaET
Yo, T wgue P g, sa (mq)vouom@aﬁvngaﬁﬁg
o B () meEEE g R 11.07.2025 Bl £ / Erea—ad _wmtaﬁm
waﬂémﬁwﬁﬁmﬁammﬁmﬁmmwwﬁmw
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il B Y aew |hg
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R yRETT e, o0 e 1 A9, 90N FETe |

Ry /sega, Rrar 17 9, T0E FHEmE |

ye R afsrl /ied, fr v Gl SF9eE GearE |

oy vags, T yEEn e e, | e @rl) Sovo
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ST SR

Q e FE T GEAT B oA F gaenl Ud e sria) ey

e
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- ! — i Lt [\ ' : VI -V"
I\l;;ltuz of District/ Town | 1ftapped | Quantity of | STP to which | Status of | Status of | Timeline Timeline for completing
vain or sewage the drainis | land funds for making " household connectivity to
Un!’nppcd discharped proposed to allotied | provided the STP - that §TP '
from the connceted | for STP for the funciional ..
drain (In | after tapping STP
MLD) *

%‘;{::}?Di:l Farrukhabad | Tapped 9.23 30 MLD STP | Existing | Existing { 30MLD | The Cily Water Action Plan
T l Ghat : Farrukhabad STP (CWAP) for ’IUO%

oka Ghat Farrukhabad | Tapped 14.62 (Existing) Farrukhab | houschold connectivity 10
Dr:uln adis STP through sewer network
Bhuiro Ghat | Farrukhabad | Tapped 5.19 operational | under AMRUT 2.0 has been
drain ' duly prepared and submitted
Dheemarpur | Farrukhabad | Tapped | (.34 on  the AMRUT 2.0
drain Collaboration  Portal  for
Cantt Drain Fatehparh Tapped 4.85 17.70 MLD 17.70 MLD | necessary approval by the
Bargadiya Fatehgarh | Tapped 8.99 STP STP competent authority.
Drain Fatchgarh Fatehgarh | Upon approval of the
Hathikhana Fatchgarh Tapped 1.23 (Existing) is CWAP, a period of
Druin . ) ’ . operational approximately  three (3)

years will be required for the
completion of key stages
including Detailed Project
Report (DPR) preparation,
tendering, and execution of

the sewer network and
associated works.
Accordingly, the  State

anticipates achieving 100%
household connectivity 1o
STP through the proposed
sewer network by August
2028."

Divisio irector .
Social Forestry Division

! Farrukhabad

'y
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Annexure -2J

District Name - Bulandshahar

Name and Designation of Responsible
| Officer - |
Shri1 Ashish Kumar Khewaria,
Executive Engineer, UP Jal Nigam (Urban), Bulandshahar
and
Shri Vinay Rawat,
Executive Engineer, UP Jal Nigam (Rural), Bulandshahar

£
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- / Rnagme Raw, 20?5 )

gRRYser faderw, wsT mr=a M e s 3T wde ¥ o 0.-87/250-3/SMCG-UP/01 R
01.07.2025 ¥ wa % w.oftr ghm afimro =% =R Qarenfis S0 9w 200/72014(A
NO.340/2022,M.A. N0.872/2018 M.A. N0.875/2014 M.A. N0.480/2018) mw *ft , gar o gfima atw
AT 7 o= § e wrafveer ¥ srkwr RAiw 29,05.2025 warw (1) % e # Rutfa o (@=m) J
T geEegT Afge ¥ 11 et # Rrnfierdt 1 swony Rren dmr afafR geizems ¥ =p & oo 77 3029
YA Iueey FOY A1 5 RIe ww g
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¥ st A artE fraet & S, mm—ﬁmwr&ammwﬁqw
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OA. NO. 200 OF 2014

STATE OF UTTAR PRADESH
DRI BULANIZS*;?HS‘R following tabulated form:
n the follow! : —— .
The inf:frmatk:;sr:;; ovl ';—'—_tapped W STP to which the drain is W Timeline Timeline for completing
N;f:i!n Town or of sewage proposed to be connected allotted for STP* funds for making the i_musehold ,
untappe | disctrarge after tapping * provided the.STP \ connectivity to that STP*
d d from the forthe | functional
drain STP*
. (fn MLD}
1 2 3 4 _sa’\ 6 7 8 9_ _
Adil Nagar Bulandshahr Untapped 2 AT =l 40 g Tﬁﬁﬁ g . | s ﬁ;{ :ﬁ 27917
—gatind | — 1 2 | ogFEodio oot T e 40 FwA | Sa e g i W
chamunda | Buandshahr | Untapped e e T 8 THOTE0SI0 s a0 | F1 30 24773 AR TE
Mandir e e wRee | odiodlo B woTwodlo | FAr S ¥ g 20
Behind 2.5 o & 27017 W QR | AT AR waodiodio SRl & Fd
Shanidev Bulandshahr Untapped dare Gﬁg T &) 20 | W’ =1 ﬁ'ﬂiﬂ[ BiodoeRe WET il
a?'lan:l;_ v A qeEwE TR G| g A A A8 e @ W g E
;“‘d 7| guandshahr | Untapped | 0 T WREG B WY 24773 T UL S A £, A, forae Sver vkl W
02 e ¢ W g W | W et R gereR A w & | vt g &
Cheel Ghat | Bulandshabr | Untapped 1.5 wifeer #, for g v TR i T wefae 24773 T (T
Devipura | Bulandshahr | Untapped | 2 wfiwamr 21 oReg, ga=TEY ger doo | 5259 ) AR TH
Falslabad i5 7{’1331"132.0371'&?5‘{1?[33 mmﬁﬁg, ﬁiﬂﬁ'ﬂﬁﬁ Wﬁwm
fogg | Buiandshahr | Untapped . Tueg g R Sodiodo e e | 2028 T arafd
Kasai Bara | Bulandshahr | Untapped 2 A : T $m b REE, e i, fred T
Prr— ks Pt e 5 Aol & . AR T B
Bulandshahr | U 1.5 A R R U | oft ok, i g
Road napped BN
ek st / cEodofo A A i ) | Fee 9 gy Wil o
“Ghat Bulandshahs | Untapped 3 sl W &, T # R RG] ("’WLW @’)
I B WS I B @ TR |
Neem Qo 9 FEfd 'R W
Draln Bufandshahr | Untapped ufgrand= T8 £
Gulaothl g andshahr | Untai TRUA09D 10 TOIHCEN0 T UIeTET GRS, | ouoE | R
Drsin mapped | 691 e MGk B 2026 | W@ P () B0
P L, Frenfaa fem @ #1

T
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Annexure -2K

District Name - Badaun

Name and Designation of Responsible
Officer -

Shri Mohd. Ayaz,
Executive Engineer, UP Jal Nigam (Urban), Badaun
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Email- Dmbud@nic.in
Contact — 9454417525

Res- 05832268301,
Office-05832 266406

e |©5 /2025 faiw || /07 /2025
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e | / BT, R (7 /FR/ 2

T A
Ry FRYS,
s W T A,
FOW0 ATAS |

faw ae sty ERA SEERT, wd freeh ¥ REwrefa Original Application No. 200/20% (1A
No.340/2022,M.A. No. 87212018 MA No.480/201 8) MC Mehta Versus of India & Ors. B IS
ma@ama#f&qiﬁzg.os.zozsZﬁagmaﬂﬁmmaﬂrﬁﬁrﬁ%mﬁi

w - R PR, o W@ A R, 9os0 TS P qaie—87 / 250-3/ THOTHOYIOTO,
fa=F 01.07.2025
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STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS

Distriet ; Badaun e ik Timeline o
Name of Drain District/ If tapped or Quantity of STP to which the Status of land | Status of funds | Time lr;‘c g; o :me]tpe for
Town untapped SeWREE drain is proposed | allotted for STP provided for | making the completing the
discharged from | to be connected sTP functional household
the drain after tapping connectivity to that
: L/ STP
{ 1 w1 i \ v \ v Vi vi ]
Van Vibhagtosot | Npp Badaun Untapped 2.5 MLD T
Nadi via raibway
line
- There is No
Singlar Schoolto | Npp Badaun Untapped L5 MLD Proposal in
sot nadi via nekpur " Cusrent Scheme
main road
Nai sarai to sot nadi | Npp Badaun | Tapping work 9 MLD
via lalpul under progress
Proposed to be Land atlotted and 250.00 October 2026 Household
i tapped in STP | construction work connections are not
Ali shaheed masjid | Npp Badaun | Tapping work 4 MLD is in progress included in this
1o sot nadi via under progress project
chotl Ziyarat
Alhamd Baratghar | Npp Badaun | Tapping work 2MLD
to sot nadi via choti under progress
ziyarat and mughal There is No
garden Proposal in
Lalpul to sot nadi | Npp Badaun Untapped 04 MLD Current Scheme
via shamshanbhumi \ \ ’ \ \
K Chandausi Road \ Npp Bisauli, \ Untapped \ 2 MLD \ There is no STP No No No No
Badaun in NPP Bisauli
Khairi Road \ Npp Bilsi, \ Untapped \ 1.4 MLD There is no STP No No No No
Badaun in NPP Bilsi '
Bisauli kasganj Npp Bilsi, Untapped 0.6 MLD There is no STP No No No No
road Baduan in NPP Bilsi
Shnpal Home to Np Ushait, Unlapped 1MLD There is no STP No No N v ——
Talab Badaun in NP Ushait o . Ne

gwfia PRws
arvie Tl sV
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